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',gN THE CENTRAL ADMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD

0.a.NO. 461/92, ¥~ “—
Date of Order: 22-6-92,

Between:

M. B, Ramulu,  ~ Applicant, “—

and s

1. Union of India, rep. by the Secretary to
Govt, of India, Min. of Communications, .
Depat, of Posts, DRk Bhavan, Sansad Marg,
. ’ New Delhi-1. ~
) 2. Chief Postmaster General, A.F.Circle, Hyderabad-1.w/

: 3. The Sr Superintiendent of Post Offices,
Ny . Secunderasbad Division, Secunderabad-7,~
4, sri a.Narayana Reddy, A.5.P.0's Eluru.
5. B,Krishnamurthy, A.S.P 0's Hanamkonda. %
. .e - Respondents.
For the aApppicant: Mr, T.P.V. Subbarayudu,. Advocate

For the Respondentss Mr.v, Rajeswar Rao, Advocate for Mr.,N,Vv.Ramana,
Addl, 0GSC,
CORAM:
THE HON'BLE MR.R.BALASUBRAMANIAN '+ MEMBER(ADMN) -—

AND
THE HON'BLE MR.C.J. ROY : MEMBER(JUDL)
The Txibunal made the tollcwing Order:-

(Orders as per Hon'ble shri C.J. Roy, Member (Judl)
On a request by Mr,T,F,V.sSubbarayudu, learned counsel
for the applicant, for withdrawing the case, the Bench accorded
permission to withdraw, Mr.v.Rajeswar Réo is present on behadf of
Mr,N.v.Ramana for the Respondents, - The 0,A, is accordingly dismissed

R i

as not pressed.

ot To
gﬁ; 1, The Becretary to Govt. of India, Union of India
fﬂ_ Ministry of Communlcatlons,Dept. of Posts, 2k Bhavan,

Sandad Marg, New Delhi-1
'2.- The Cchief Postmaster General A.P,Circle, Hyderabad-1l,
+3,; The Sr. Superintendent of Post Offices,
?:s,’w-',‘. Secungderabad Division, Secunderabad-7.

5 e
*&kﬁ ‘4. One copy to Mr,T,.P.V.Subbarayudu, Advocate, B-16, F.5
aﬁikvvv Krupa Anand Apartments, anandbagh, Safllguda, Hyd-47,

5 “One copy to Mr.N.V,Ramana, Addl,CGSC,CAT.Hyd,
6. One spare copy.
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N TEE CEOTERaL ADMINISIRATIVE TRIE,
~ BUNAL : HYLERABAD BENCH,
THE 0w 3LE ME.

AND —

THE HON'E

i
A oy
THE HON'BLE MK.T.CHANBRASEKHAR REDL« 3., ¢
E(J) -
AND "

THE HOW'BLE MR.C.J. ROY : MEMBER(J3:.

Date_d:o?g\-g -1992

ORDER /JULGMENT -

P.A./C.A./M.A, No.

O.a.No, L\ \Cn,_

T,A,No, (W.P.No,

Alloved
Pispoged of wit

Dismissed

N "_ ‘
Dismiss¢d for Befault, L “
M,4,0rdered/Re jected, SO =

No order as to costs.

LE MR.K.BALASUBRAMANTAN: M(A)






